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NHRC takes note of reported
incidents of food poisoning

The National Human Rights
Commission (NHRC), India took
suo moto cognisance of the media
reports, carried on Aug 19 and 21,
about the two alleged incidents
of food poisoning causing seri-
ous health problems in Andhra
Pradesh. In one incident, report-
edly, the health of 70 students
was seriously affected due to
food poisoning at Chittoor Apollo
Health University.
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‘Understaffed’ forest dept asks locals to toe leopard advisory

https://timesofindia.indiatimes.com/city/meerut/forest-department-urges-locals-to-follow-
leopard-advisory-amid-staff-shortage/articleshow/112850592.cms

Aug 28, 2024, 05.24 AM IST

Bijnor: The forest department in Bijnor district asked villagers to follow guidelines to
prevent leopard attacks as it is facing a staff crunch amid an increase in man-animal
conflict in the region. Over the past 18 months, leopards have claimed the lives of 24
people in Bijnor. Recently, three individuals were killed in Pilana and Jalalpur Bhud
villages.

A senior official requesting anonymity told TOI, “With a staff strength of just 45% of
sanctioned number, Bijnor forest department is having a tough time in its duties such as
averting man-animal conflict and protecting the green cover, its wildlife habitat and
saplings sown every year.”

“There are 106 sanctioned vacancies in Bijnor and 56 are lying vacant. There are just
five forest rangers against sanctioned 12, three SDOs against seven, 18 van darogas
against 34 sanctioned posts, and 22 forest guards against 53 posts,” he added.

A forest team from Pilibhit Tiger Reserve (PTR) is camping in Bijnor. In addition, a team
from Dudhwa National Park (DNP) is yet to come. According to sub-divisional forest
officer Gyan Singh, Mudit Gupta, landscape coordinator of UP’'s WWEF, is coming to
Bijnor. He is looking after DNP and will inspect the spot where the leopard attacked
villagers.

“‘We have set up 11 cages and 18 camera traps in the area and written to senior
authorities to declare the big cat a man-eater. We have appealed to villagers to take
precautions listed by forest department to avoid leopard attacks,” Singh said. Notably,
the much-needed census of leopards in Bijnor district is on the cards.

We also published the following articles recently

Dhanbad-bound Kisan Express splits into two in Uttar Pradesh's Bijnor districtThe
Dhanbad-bound Kisan Express split into two sections near Bijnor, causing panic among
its 1,600 passengers, including police exam aspirants. Railway and law enforcement
teams promptly managed the incident. After inspection, the train resumed its journey,
and buses were arranged for aspirants to ensure they reached their exam centers on
time. 112777444

NHRC seeks reports from govts on development of forest villagesThe National Human
Rights Commission has instructed the Centre and Odisha government to address
the lack of facilities in 4,526 forest villages across the country, including
Odisha. Human rights activist Radhakanta Tripathy pointed out the absence of
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basic amenities and highlighted issues like human trafficking and malnutrition.
Authorities are to submit action taken reports within eight weeks.112814265

Tiger strikes farmer in Pilibhit; forest teams investigateA farmer, aged 50, from
Mandaria village was attacked by a tiger while mowing grass in his sugarcane field. The
vilage is located more than 10km from the core area of Pilibhit Tiger
Reserve.112699303
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Probe to see if trapped leopard killed 5yo last wk

https://timesofindia.indiatimes.com/city/dehradun/trapped-leopard-in-rikhnikhal-
undergoing-examination-for-possible-involvement-in-5-year-olds-
death/articleshow/112850310.cms

Aug 28, 2024, 05.03 AM IST

Dehradun: A forest team in Rikhnikhal captured a leopard on Monday, which is
undergoing a medical examination to determine if it killed a 5-year-old boy last week
while he was visiting his maternal grandparents’ home to celebrate Raksha Bandhan.

Villagers from Pauri protested in Rikhnikhal against human-wildlife conflicts in the region
due to multiple leopard sightings. “Human-wildlife conflict in the state needs to be
addressed. We want changes in laws related to forests and wildlife,” said Pramod
Rawat, pradhan of Bayela Malla gram sabha.

Meanwhile, Swapnil Anirudh, divisional forest officer Pauri Garhwal said, “We collected
samples from both victim and leopard. However, at this stage, we cannot confirm if it is
the same leopard.” Shivani Azad

We also published the following articles recently

Al-based alerts on leopard sightings that work in Tadoba come to Pune district
landscape for trialsThe Junnar division's forest department considers using Al systems
to alert officials and villagers about leopards. Cameras will capture images, which an Al
mechanism will process to identify leopard behavior and movement. Alerts will be sent
to officials and villagers. However, challenges exist in optimizing the system for different
environments and ensuring timely alerts.112830249

NHRC seeks reports from govts on development of forest villagesThe National Human
Rights Commission has instructed the Centre and Odisha government to provide
reports on the deficiency of fundamental facilities in 4,526 forest villages, including
those in Odisha. Activist Radhakanta Tripathy pointed out major issues such as
malnutrition and human trafficking. Authorities are given an eight-week deadline to
address these concerns.112814265

Social forestry division and Wildlife SOS collaborate to enhance crime preventionThe
Social Forestry Division and Wildlife SOS organized a workshop in Agra to educate
forest officers on preventing wildlife crime. The session focused on recent amendments
to the Wildlife Protection Act, especially for reptiles, and stressed the importance of
collaboration for effective conservation. Over 50 officers attended, highlighting growing
concerns about wildlife crimes.112845332
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3 held with leopard skin in Sambalpur

https://timesofindia.indiatimes.com/city/bhubaneswar/3-held-with-leopard-skin-in-
sambalpur/articleshow/112849604.cms

TNN | Aug 28, 2024, 04.44 AM IST

Sambalpur: Forest officials apprehended three poachers while they were removing the
skin and cooking meat of a leopard in Hiraloi village near Landakot reserve forest on
Tuesday.TNN

We also published the following articles recently

NHRC seeks reports from govts on development of forest villagesThe National Human
Rights Commission has requested the Centre and Odisha government to submit reports
addressing the lack of facilities in 4,526 forest villages, following a petition by activist
Radhakanta Tripathy. The petition highlights issues such as human trafficking,
malnutrition, and lack of healthcare, emphasizing the need for immediate action to
provide basic amenities. 112814265

Forest officials reprimanded for failing to curb illegal parakeet tradeThe Chhattisgarh
forest department has reprimanded officials for not enforcing orders against the illegal
trade of protected parakeets and other birds. They have issued new directives for
immediate action against this practice, raising public awareness, and enforcing
penalties. Citizens are encouraged to report violations and surrender prohibited
birds.112765428

Forest officials reprimanded for failing to curb illegal parakeet tradeThe Chhattisgarh
forest department has reprimanded officials for failing to curb the illegal trade and
possession of endangered parakeets and protected birds. A new directive instructs
officials to take immediate action, raise public awareness, and encourage reporting of
violations. Individuals possessing these birds should surrender them to zoos, as non-
compliance could lead to imprisonment and fines.112765429
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Amazon s Project Ashray Aims to Enhance Delivery Worker Welfare
with New Resting Points Neha

https://pune.news/business/amazons-project-ashray-aims-to-enhance-delivery-worker-
welfare-with-new-resting-points-220590/

Raj August 27, 2024

In response to criticism over the working conditions for delivery workers, Amazon India
has introduced its first resting point under 'Project Ashray'. This initiative is aimed at
improving the on-road experience for delivery partners and addresses concerns about
inadequate facilities for workers.

Details of Project Ashray

* Resting Points Setup: Amazon India, in collaboration with the Udyasa Foundation, is
establishing resting points in major cities including Delhi-NCR, Bengaluru, and Mumbai.
These centers are designed to offer a more comfortable and supportive environment for
delivery workers.

 Facilities Provided: Each 'Ashray' center will feature essential amenities such as
washrooms, seating, drinking water, and charging stations. The centers are designed to
accommodate up to 15 people at a time and will be open year- round from 9 a.m. to 9
p.m. Usage of the facilities will be free, with a 30-minute limit per visit. Additionally,
parking spaces will be available for delivery associates.

* Awareness Drive: Amazon India plans to launch an awareness campaign to ensure
that delivery associates are informed about these new resting points and the benefits
they offer.

Important Points

» Response to Criticism: This move comes after significant backlash and a notice from
the National Human Rights Commission regarding complaints about poor working
conditions, including issues related to restricted access to washrooms in warehouses.

» Company Commitment: Abhinav Singh, Vice President-Operations at Amazon India,
emphasized the company's dedication to maintaining high standards of infrastructure
and practices to enhance the working conditions for delivery partners.

» Ongoing Efforts: The introduction of 'Project Ashray' is part of Amazon India's broader
effort to address worker welfare concerns and improve the overall working conditions for
its delivery workforce.

'Project Ashray' represents a significant step towards addressing the needs of delivery
workers and improving their working conditions, reflecting Amazon India's commitment
to bettering the on-road experience for its delivery partners.
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'Project Ashray': After outrage, Amazon India launches resting points for
delivery workers

https://www.moneycontrol.com/news/business/project-ashray-after-outrage-amazon-
india-launches-resting-points-for-delivery-workers-12807933.html

The development comes months after the National Human Rights Commission sent a
notice to Amazon India over several complaints by warehouse workers

Moneycontrol News August 27, 2024 / 15:52 IST

Amid backlash over poor working conditions for delivery workers, Amazon India recently
launched its first resting point as part of ‘Project Ashray’. The project, which is in
partnership with Udyasa Foundation, will see the retail giant set up resting points across
Delhi-NCR, Bengaluru and Mumbai.

‘At Amazon, we are committed to maintaining industry-leading infrastructure and
practices to ensure the best on-road experience for our delivery partners,” Amazon
India Vice President-Operations Abhinav Singh said.

The development comes months after the National Human Rights Commission sent
a notice to Amazon India over several complaints by warehouse workers. According to
media reports published in June, the warehouse staff had complained that they were
forced to take “no washroom break pledge” till they met their targets.

“The Ashray centres will provide essential amenities like washrooms, seating, drinking
water, and charging stations. Each Ashray center can accommodate 15 people at a
time and will be operational throughout the year from 9 a.m. to 9 p.m. The facility's
usage will be free and limited to 30 minutes per visit. Parking spaces will also be
provided for delivery associates,” Amazon India said in statement. The company will
also launch an awareness drive about these rest points among delivery associates.
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'Polygraph test on Roy yields false answers

https://timesofindia.indiatimes.com/city/kolkata/polygraph-test-on-roy-yields-false-
answers/articleshow/112790764.cms

TNN | Aug 27, 2024, 10.29 AM IST

KOLKATA: CBI's polygraph test on Sanjay Roy, the arrested suspect in the RG Kar
hospital rape-murder case, flagged "false and unconvincing" answers to questions on
his newly professed "innocence", investigators said on Sunday after a pair of
designated officers conducted the proceedings at Kolkata's Presidency jail.

Read more: Kolkata Doctor Rape and Murder Case Live

Roy's state-appointed counsel stirred a controversy when she accused the agency of
violating guidelines of the National Human Rights Commission by going ahead with the
test in the absence of a defence lawyer.

"CBI did not inform us when the test would be carried out. They ought to have let us
know so that we could be present," she said.

Roy appeared "unnerved and anxious" during the two hours of questioning, CBI sources
said.

Sources said he stuck to that line during the polygraph test, citing multiple "alibis"
despite CBI accosting him with "evidence" that included forensic findings pointing to his
involvement in the rape-murder of a 31-year-old junior doctor.

Roy, the sources said, claimed the victim was already dead when he spotted her, and
that he ran away in fear.
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Apollo Issues Clarification on Gastroenteritis Outbreak Incident

https://www.indiaglitz.com/apollo-issues-clarification-on-gastroenteritis-outbreak-
incident-telugu-news-358291

Tuesday, August 27, 2024 « Telugu

In light of recent events, the National Human Rights Commission (NHRC) of India has
taken suo motu cognizance of media reports dated 19th and 21st August 2024,
highlighting two alarming food poisoning incidents in Andhra Pradesh. One incident
reportedly affected the health of 70 students at Chittoor Apollo Health University due to
food contamination. These students were treated at Chittoor Government Hospital. In
another tragic incident, three children lost their lives, and 37 others fell ill after
consuming contaminated food at an orphanage in Anakapalli district. The affected
children were admitted to hospitals in Anakapalli and Vishakhapatnam.

The NHRC noted that if these reports are accurate, they represent a grave violation of
the victims' human rights. The incidents point to negligence by the authorities
responsible for ensuring food safety and the well-being of the affected individuals.In
response, the Commission issued notices to the Chief Secretary and Director General
of Police, Andhra Pradesh, demanding detailed reports on both incidents within two
weeks. These reports are expected to include the status of FIRs, the health condition of
the victims, and the measures taken or proposed to prevent such tragic events in the
future.

Following the NHRC&????s actions, the Apollo Institute of Medical Sciences and
Research released a statement addressing the gastroenteritis outbreak at Chittoor
Apollo Health University. The management confirmed that all the affected students who
had been admitted to the government hospital, operated by Apollo Hospitals, have since
been discharged and are recovering well.The institute emphasized that it has taken the
incident very seriously and has implemented stringent measures to prevent any
recurrence.

A thorough investigation is underway, and the management assured that those
responsible for the negligence will face strict consequences. Furthermore, they are
enhancing food safety protocols and will enforce regular inspections by food safety
experts to ensure the health and safety of all students.
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Delhi High Court Stays NHRC Order For 5 Lakh Compensation To
Kin Of Suicide Victim In Police Custody

https://www.verdictum.in/court-updates/high-courts/bangalore-electricity-supply-
company-limited-v-hirehalli-solar-power-project-2024-insc-631-restrictive-scope-of-
appellate-jurisdiction-1549378?infinitescroll=1

By Verdictum News Desk | 27 Aug 2024 2:45 AM

The Delhi High Court has stayed an NHRC order directing the Delhi Police to pay Rs 5
lakh compensation to the kin of a person, who allegedly committed suicide in its
custody. Justice Sanjeev Narula sought the response of the National Human Rights
Commission (NHRC), through its secretary, on a plea by the Delhi Police challenging
the April 19 order of the commission and listed the matter for further hearing on October
24. "Contentions advanced by petitioner (police) would require consideration. In light of
the above, till the next date of hearing, the impugned order dated April 19, 2024, passed
by respondent no. 1 (NHRC) shall remain stayed, "the court said. The court noted that
the NHRC order concerns the death of Rashid Raza, who was found hanging in a room
on the ground floor of a police station in Narela Industrial Area in December 2019.

The NHRC order stated that the deceased was in police custody and it was the
responsibility of the police to prevent any harm. Had they been vigilant, the suicide
could have been prevented, it said. The police sought an ex-parte ad-interim stay of the
NHRC order which recommended to the Delhi Police commissioner to pay Rs 5 lakh as
monetary compensation to the next of kin of Raza. Additional Standing Counsel
Prashant Manchanda, representing the police, contended that Raza had visited the
police station unannounced and without prior notice to inquire about his wife's body. The
court noted that the transcript of the audio recording sent by the deceased from his
phone number to his brother, prima facie indicated that he committed suicide.

Furthermore, the CCTV footage has been viewed by the court on the laptop presented
by Manchanda. The CCTV footage seemingly shows that the deceased was in the
'Sankraman Kaksh' at the police station," it said. The court said it could be seen that at
certain timestamps, the individual in the room stepped out into the corridor, after which
the door closed, as indicated by the cessation of light coming from the room into the
corridor. "This suggested that the deceased might have been alone in the room at that
time. In such circumstances the police prima facie could not have had a chance to
prevent the unfortunate demise of Rashid Raza," it said
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Tﬁzﬁmwnﬁ‘rﬁwwmqﬁ NHRC seeks report

Kiran27 Aug 2024 10:55 AM

https://jantaserishta.com/local/odisha/all-is-not-well-in-adopted-villages-nhrc-seeks-
report-3488019

YaA%R Bhubaneswar: PRI HAMAMUPR AN (TITISREN) 3 Hdo-d &5 & ool
(diegeh), giwal ok fdurge! gr1 g forw v widl & el ot gé=m w g fasra
T o Afod 3R o9 & J&T RIG ¥ 3T Tie & HiaR [agd Siatd 7T § | TTUaS iRt
3 U8 Bl IRE TP AYUTHId FAUTST §RT AR ATieieh] IR AT Hd gU 38111 ATadbIdhdl
A <=1 ¥ Ao o fafie STl 3fR TRl gRT Rl W Mg for 7w gt & gt gfaursi
3R TS SRl Bt U Bt R MY AHARGR Fer &1 aF e faar|

Bt 7 sot et & SR T f Yge foret o ST o TTial ® I8 arel A,
WGNHR SYfId S (TEC) 9Ye™ & TR |, S 99y i faer diee
(THSIENaTs) & ded YR Rold deb (SMRETSTS) = TG forT 8, ga=id sitad it g & | Harel
A Hgl, “IARESHTS TR S YoIRIE A 3 [GHaR, 2009 B ST & T fawiid 3esia drishd
&1 YURH 5T 4TI 3P T8, IH! o - THSHAIdTs & dgd STeT & T 3M1e T H geaq
& fore 32 T feram | BRas) 2013 B ST BT U AT & SR ARG A Il 8 & FRAT®
Rierad G| i Bis BrIGT 6] g3iTl” I+ aIdl foar & ol db s & Ui 1id -
ST, FiGaYR, TIhTET, BAERT 3R NSTEEId - ol RS o THsidiarg & dgd g
fm 8 9 Me o0 & 14 9@ §g W @5 YgUR T& @@ gl

TferepTeral 3 wal fob Tie), fAUme! 3R HRURE gRT e forg 7t gt ot fRufa srerT 81 B 1
3811 el fob rior fassr HaTerg gRT HRd | Tig fole 7Y 71iaf & 9R § &1 A serey
JOR &Y forar mar 31 Burdt 3 Fan, "dhad Revls W Mg o, e 3R Ugeu & 19 W
Y faqdl & T3os & 1Y U1 Wd B 9 T fog T arfion & Sitaq fRufa 3R TRie &)
STl g 3R ApdifFe aaRil § 36T Ay HHSR gidT & " Furdl 3 we1 f Me forw o
g & Aot &t siad fRufadt SR Sfias &t Jurar & ary-ary GRit JEdbie &
3MTafdid, AR Teid SR Jedi- ®I RIS A [ ST A1feT| AHAIBR
PGl 3 TITISRAT J NS 3R g fya e afed Tsat § Mg forw 7w iat R v
TH ST § 3R UTHUN & I IR TP 3T B3 BT WE [Ha1, Tgi do Sita=
&1 gl saxgemarstt SR giaret gfaurst sik ey, e, ISR 3R Aa siaq &
I AUCS! & YUR &1 qaTd g |




